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Channelisation and Soil Conservation 
along River Swan iu Una

5744. PROF. NARAIN CHAND PA- 
RASHAR; Will the  M inister of A G R I-
CULTURE be pleased to state:

(a) w h e th e r  any  .scheme fo r  C han-
nelisa tion  and  Soil C onservation  aiong 
th e  R iver S w an  (Som B h ad ra )  in  U na 
d is tr ic t of H im acha l P ra d e s h  fo r  being 
ta k e n  up w ith  th e  W orld B ank  has  
been received from  the  H im achal Gov-
e rnm en t;

(b) if. so, the date  w hen the scheme 
was received along w ith  the  action 
ta k en  in th is  regard  and w h e th e r  the 
schem e has  been forw arded tu the 
World B ank; and

(c) if not, the  likely da te  by which 
the scheme would be subm itted  to the 
W o n d  B ank  a longw ith  the es tim ated  
cost of th is  project?

TH E M INISTER O F STATE IN TH E 
M IN ISTRIES O F A G RICU LTURE AND 
RURAL DEVELOPM ENT (SH RI R. V. 
SW A M IN A TH AN ): (a) '-md (b), No 
scheme for seeking W orld B ank  assist 
ance has been received.

(c) Does not arise.

Fisheries Developm ent Agencies

5745. PROF. NARAIN CHAND PA - 
RASHAR; W ill th e  M in is te r  of A G R I-
CULTURE b e  p leased  to state:

(a) the  n u m b e r  of F isheries  D eve-
lopm ent A gencies w hich have been set 
up in th e  country , S tate-w ise du ring  
the  last th re e  years;

(b) w h e th e r  such  an  A gency has  
also been sanctioned  for H im achal 
P radesh ; and

(c) if so, the p lace w here  it would 
be located and the  likely date  w ith  
effect from w hich it  would  s ta r t  func-
tioning?

T H E  M IN ISTER O F  STA TE IN TH E 
M IN ISTRIES O F A G R IC U LT U R E AND 
RU RA L DEVELOPM ENT (SH RI R. V. 
SW A M IN A TH A N ): (a) U nder  the
C entra lly  Sponso red  Sector  106 F ish  

F a rm e rs ’ D evelopm ent Agencies have 
been  sanctioned so far.  T he  n u m b e r

of A gencies se t  u p  du r in g  the  last 
th ree  y ears  is as follows:

1.. A ssam — 2

2. B ih a r — 16
8. G u ja ra t ■ 1 1

4. H a ry a n a — 1

5. H im achal P ra d e sh — 1

6. M adhya P ra d e s h — 4
7. M a h a ra sh tra — 1

8. M an ip u r — 1

!). N agaland — 1

10. Orissa — 3
1 1. P u n ja b — 1

12. J a m m u  and K ash m ir ----------1 1

13. Tamil Nadu — 1

14. T r ip u ra — 2

15. U tta r  P rad esh — 14

If). W est B engal — 6

(b) Yes, Sir.

(c) The F ish  F a rm e rs ’ D evelopm ent 
A gency w ith h e a d q u a r te r s  a t U n a  is 
likely to be set up du ring  1982-83.

M ore item s u n d e r P rice  C ontro l

5746. SHRI A NANTHA RAMULU 
MALLU: W ill th e  M inis le r of CIVIL 
S U P P L IE S  be p leased  to s tate:

(a) w h e th e r  G overnm ent have 
b ro u g h t some m ore items .u n d e r  price 
control; and

(b) if so, the deta ils  thereof?

TH E DEPUTY M IN ISTER IN TH E 
M INISTRY OF A G RICU LTURE AND 
RURAL DEVELOPMENT (KUivxARl 
KAMLA K U M A R I): (a) No, Sir, a s  f a r  
as essen tia l com m odities a re  concern-
ed.

(b) Does no t arise.

Irrigation. Schemes From Andhra 
Pradesh For Approval

5747. SHRI A N A N TH A  RAMULU:
M ALLU : W ill th e  M in is te r  of
IRRIG A TIO N  be  p leased  to s ta te  :

(a )  w h e th e r  th e  S ta te  of A n d h ra  
P ra d e s h  have  approached  the  Union




